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RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No(s).36460/2012
(From the judgenent and order dated 12/09/2012 in CMAP No. 3862/2012 of The
H GH COURT OF JUDI CATURE AT ALLAHABAD, BENCH AT LUCKNOW
M S PANTALOON RETAIL (I NDIA) LTD. Petitioner(s)
VERSUS

STATE OF U. P Respondent ( s)

(Wth appln(s) for exenption from filing c/c of the inmpugned Judgnent,
perm ssion to file additional docunments and prayer for interimrelief)

Date: 08/01/2013 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE CHANDRAMAULI KR. PRASAD
HON BLE MR, JUSTI CE FAKKI R MOHAMED | BRAHI M KALI FULLA

For Petitioner(s) M. Nagendra Rai, Sr. Adv.
M. Arjun Singh, Adv.
M. Piyush, Adv.
M. Abhi shek Kumar Jha, Adv.
M. Navin Chaw a, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Li st on 11th January, 2013.

| (S.K Rakheja) | |(Indu Satija)
| Court Master | | Court Master



